dl TEM NO 58 COURT NO. 6 SECTION | VB

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).29703/2011

(From the judgenent and order dated 25/05/2011 in CR No.2047/2010
of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

SATYAWATI Petitioner(s)
VERSUS
RAJI NDER SI NGH AND ANR Respondent ( s)

(Wth prayer for interimrelief and office report )

Dat e: 30/ 04/ 2012 This Petition was called on for hearing today.

CORAM :

HON BLE MR. JUSTICE G S. SI NGHVI

HON BLE MR. JUSTI CE SUDHANSU JYOTI MJUKHOPADHAYA
For Petitioner(s) M. R C. Kaushik, AOR
For Respondent (s) M. Sandeep Bhall a, AOR

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Li st this petition after t he ensui ng sumrer
vacati on.
(Parveen Kr.Chaw a) (Phool an Wati Arora)

Court Master Court Master



